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SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

Demand for survey by Archaelogical Department and removal of encroachments from
the Chandi Devi temple in Meerut
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SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | associate myself with the Special
Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

Demand to provide adequate banking facilities in tribal dominated KBK region of
Odisha

SHRI SUJEET KUMAR (Odisha): Sir, the tribal people across the undivided KBK
region of Odisha are facing economic hardship due to severe lack of access to banks.
They are not able to take full benefits of DBT schemes like MGNREGS, Mamata
Yojana, Pradhan Mantri Jan Dhan Yojana, Pradhan Mantri Awas Yojana, etc. Despite
an RBI order in 2014 to open branches in unbanked rural areas, no significant
progress has happened in the KBK region. The example of the Thuamul Rampur
block in Kalahandi illustrates this issue. This block comprises of 24 Gram Panchayats
and has a population of 77,840 as per the 2011 census. There is only one commercial
bank branch of State Bank of India to cater to this tribal population. The sole bank
branch is unable to meet the demands of the people and has inadequate staff,
infrastructure, and facilities. Such situations are common across the KBK region. May
| request the Government of India to take appropriate action to solve this crisis and
open at least one bank branch in every Gram Panchayat of the country?

MR. CHAIRMAN: In each village?



